Title: Discussion regarding allowing State Government employees to participate in the activities of RSS raised by Shri Kirit Somaiya.
16.02 hours
The Lok Sabh mbled at two min.

past Sixteen of the Clock.

(Mr. Speaker in the Chair)
...(Interruptions)

MR. SPEAKER: The House will now take up Discussion under Rule 193. Shri Indrajit Gupta is absent. Shrimati
Geeta Mukherjee.

...(Interruptions)
SHRI ROOPCHAND PAL (HOOGLY): Sir, | have given a notice...(Interruptions)

SHRIMATI GEETA MUKHERJEE (PANSKURA): Though, before commencement of the Session of the
Parliament, | had given a notice under Rule 193, in view of the circumstances here, | have withdrawn my notice
under Rule 193; and | have given a notice under Rule 184.
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MR. SPEAKER: He has also given a notice
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SHRI P.H. PANDIYAN (TIRUNELVELI): Mr. Speaker, Sir, | gave a notice to raise this matter under Rule
184a€] (Interruptions)

MR. SPEAKER: Shri Scindia, please understand that you are not allowing the House to function. You are
obstructing the Question Hour also. Every time, you are obstructing the House. What is this? His name is also
there. So, | have called him. Please go through the Agenda also.
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(At this stage, Shri Devendra Singh Yadav, Shri Ramdas Athawale and some other hon. Members came and stood on the floor
near the Table.)

MR. SPEAKER: Every time, you cannot dictate terms to the Chair. You must also follow the procedure.
a€|(Interruptions)

MR. SPEAKER: Nothing should go on record except Shri Kirit Somaiya's speech.
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MR. SPEAKER: The House stands adjourned to meet tomorrow, the 29 February, 2000 at 11 a.m.
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The Lok Sabha then adjourned till Eleven of th k on Ti F 29, 2 Phalguna 10, 1921 (Saka).

* Not Recorded.



